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Pal'Ilameatary Secretary's .. isit t .. 
U.S.A. 

+ 
Sbrimati Renuka Barkataki: 
Shri Bishanchander Seth: 

Will the Prime Minister be pleased 
to state: 

(a) whether the Parliamentary Sec-
retary to the Prime Minister (Naga-
land) visited U.S.A. recently; 

(b) if so, in what capacity; 

(c) whether the Parliamentary Sec-
retary stayed with the hostile Naga 
Leader, Mr. Phizo, in London on his 
way to U.S.A.: and' 

(d) if so, whether there was any 
discussion between the Parliamentary 
Secretary and Mr. Phizo in connection 
with the future Of Nagaland? 

The Parliamentary Secretary !O the 
Minister of External Affairs (Shri S. C. 
J.mir): (a) Yes, Sir. 

(b) He was invited by the Friends 
of India Committee in Philadelphia 
(USA) to make a lecture tour. 

(c) Yes, Sir, on his way back. 

(d) Shri Jamir and Shri Phizo ex-
changed Viiews on the,ituation in 
Nagaland. 

Shrimati Renuka Barkataki: As 
stated by our Parliamentary Secretary. 
our Prliamentary Secretary (Naga-
·land) stayed with Mr. Phizo. May I 
know whether it is possible for a 
responsible Member from the lndilln 
Gavernment to stay with a man who 
is a fugitive from Indilln law and 'dlO 
is reported to be in collusion with 
our enemies? ..... 

Mr. Speaker: She should not make 
a speech. 

Shrimati Rennka Barkataki: No, 
Sir. Did he obtain permission from 
the Prime Minister or the Govern-
ment of India before meeting Phiz<> 
and carrying on negotiatiOns with 
him? 

Mr. Speaker: It is difficult for me 
to argue with a lady. 

The Prime Minister and Minister Qf 
External Affairs and MinIster of Ato-
mic Energy (Shri Jawaharlal Nehru): 
I do not exactly remember whether he 
took any approval from me: generally 
he had my approval when he 
went to London. if he wanted and if 
he had occasion, to talk to Mr. Phizo. 
I told him he can do so. He did no: 
ask for my specific approval. I 'do 
not think there was any impropriety 
in his doing so, and on the whole it 
was a good thing. 

Shrimati Renuka Barketaki: May 
know the nature of the gist of the 

talks he had with Mr. Phizo? 

Shri Jawaharlal Nehru: How can l: 
give details. I was not present there. 
Apparently they must have, each of 
them. put forth their vi€'Ws and \,ie({ 
to convert the other part~'. 

Shri Tyagi: Since the relations a.f 
the local Government of Nagaland 
with Phizo were those of hostility. { 
wonder if the reaction of the loe"'] 
Government was duly collected hefon< 
the Prime Minister allowed a repre-
sentative of the Government of Indie 
to have negotiations or talks will!! 
Mr. Phizo. 

Shri Jawaharlal Nehru: He had ntl 
negotiations nor had the G:>vermnenf 
of India any talks. One Member o!. 
Parliament .... 

An Bon. Member: Be i, ;} Parlia-
mentary Secretary. 

Sbri Jawabarlal Nehru: .... wen'! 
to America; on his way back he mft 
Mr. Phizo. I think he did quia. 
rightly. 

Shri Tya«i: What wag the gist o:f 
the talks? 

Mr. Speaker: He said that he fuM 
not know. 



6 191 Oral AflSUIen BHADRA ~5, 1885 (SAKA) Orol Answe1'S 

Dr. L. III. SiDK'hvi: May I kno .... 
whether the Parliamentary Secretary 
concemed has submitted orally or in 
writing any report to the Prime Min-
ister in respect of his conversation: 
Has he indicated any specific proposal 
which might have resulted from these 
conversations? 

Shri lawaharlal Nehru: He has 
given a fairly long oral report; orally 
he has told us of his talks. There 
was no question of proposals being 
made on this side or that side. He 
put forward the Government's view 
in regard to the happenings in Naga-
land and he pointed out to Mr. Phizo 
that the path he was following was a 
very wrong and harmful one for Naga-
land and Mr. Phizo defended it. 
Broadly speaking, that was the thing. 

Shri Tyagi said something ahout 
asking the Nagaland Government. We 
did not ask about his going there, but 
Mr. Jamir, the Parliamentary Secre-
tary, is closely associated with the 
members of the Nagaland Government; 
he consults them and co-operates with 
them. 

Shri Swell: The Prime Minister has 
just sta:ed that he generally approved 
this exploratory, informal' discussion 
between his Parliamentary Secretary 
and Mr. Phizo. May I know whether 
it will not be in the interests of d solu-
tion of the Nagaland problem to en-
courage more Of such meetings und to 
send members of the Nagaland G'lV-
ernment to have more such :nrormal 
discussion with Mr. Phizo? 

8hr1 lawaharlal Nehru: That is for 
the members of the Nagaland Govern_ 
ment to decide. Thev are perfectly 
free to have any discussion they 
like. 

Shri Hem Barua: In view of the 
fact that we have been repeatedly 
told since the inauguration of ·the 
Nal!llland administration that Mr. 
Phizo in London has almost fizzled 
out, may I know whether this hospi-
talitv offered by Mr. Phizo to our hon. 
Prime Minister's Parliamentary Sec-
retary has resulted in any chan"e of 
heart go far as Mr. Phizo is concern-

ed, or whether any con<:rete proposaJj; 
were evolved for the relaxtion of the 
hostile activities in Nagaland' 

Sbri lawaharlal Nehru: I have just 
said that there were no proposals on 
either side. There were informal 
talks and discussion. 

Shri Hem Barua: Change of heart? 
Mr, Speaker: Shri H. N. Mukerjee. 

8hri H. N. Mukerjee: In view of 
the generally disastrous results so far 
of the attempted pourparlers with Mr. 
Phizo and his patron, the Rev. Michael 
Scott, may I know if it is Govern-
ment's intention still to continue this 
kind of furtive discussion with a man 
who has done something which goes 
against the grain of Indian citizenship, 
and may I know if Go':"c:nur..ent 
has even gone so far as t') he 
indifferent to the wishes of the 
Nagaland Government before coming 
into some kind of contact offidally 
through the Parliamentary Secretary, 
with Mr. Phizo? 

Shri TyaK'i: It was to persuade him 
to come to the right path. 

Shri lawaharlal Nehru: This Gov-
ernment is always prepared to pUNue 
any path which may lead to good re-
sults, to peaceful results. 

Shri BelQ Barua: Even with a ful:i-
tive from Indian Justict'.· 
(Interruption) . 

Shri lawaharlal Nehru: I think for 
the Government it is too big a thing 
to stand on prestige and retus.> to 
talk to anybody. 

Shrl Ran!i'a: The hon. Prime Minis-
ter has made a very brave declaration 
now. In the light of that, may r 
know if the Government have at JeaSli 
taken the trouble of showing some 
courtesy to the Nagaland Governmen\ 
by consulting them in advance and 
afterwards conveying to them the re-
sult of-whatever it is-the conver-
.ation which the Parliamentary Secre-
tarv had with Mr. Phizo, ~nd has the 
Parliamentary Secretary assured him-
"elf that Mr. Phiro i. in a mood tc 
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co-operate witn the Nagaland G(,vern-
ment! . 

Shri lawah:lrlal Nehru: We are 
always consulting and keeping in 
touch with the Nagaland Government. 

8bri Ranga: He must explain; he 
!Ibould not say in general terms. Have 
they consul ted them before' ([nte.'· 
-ption) 

Mr. Speaker: Order, order. 
Shri lawaharlal Nehru: That 1 can· 

not Say; Mr. Jamir, as I said. is close-
ly connected with the Ministers of 
Nagaland. In fact, as soon as he came 
back. I think within 24 hours, he went 
to Nagaland to report to the Nagaland 
Government 

Shri Ranga: What did he say? Has 
Phlzo promised to co-opetate with the 
Nag-aland Government~ 

Shri Hem. Rarua rose--
. Mr. Speaker: Order, order. Ron. 

Members should not stand up simul· 
!8neously. 

Sbri lawaharIaI Nehru: 50 far as I 
know, Mr. Phiro has shown no inten-
tion of changing his old attitude. 

Mr. Speaker: I have rec€ived " 
request from 5hri Prakash Vir Shastri 
and ,..,me other hon. Members that I 
should take up Question No. 696, but 
I cannot take it up unless all hon 
Members who have got their ques· 
tions .... (Interruptions) 

Isl'rWtlm'f), 1imit ~e:r ,,~, 

~ rnl";' ~ ;;f)f~ 
. 8bri Ba~hUDath 81n~: My quest;on 

J. alw important; Question No. 695. 

Mr. 8p"-8ker: If there is objection, 
then I cannot take that up, 

Pl'O'ri4ent Fund Contribution 

+ 
..... r Silri Umanath: 

L Shri S. M. Banerjee, 

Will the Minister of I.abour and 
Employment be pleased to state: 

(8) whether it i. 8 fact that some 
big Industries have agreed to raise the 

provident fund contribution from 61 
per cent to 8 per cent with a view to 
helping the defeoce and development 
of the country; 

(b) if so. w1hich are those i'1dcstnes; 
and 

(c) from which date they are likely 
to implement the above? 

The Deputy MInIster ill the MinI&-
try of Labour and Employment and 
'or PIIlllIliq (Sbri C. B. Pattabbi 
Raman): (a) to (c). Under an 
amendment made in the Employees' 
Provident Funds Act, 1952 from 1st 
January, 1963, the enhanced rate of 
contributions at 8 per cent can be 
applied by the Central Government 
to any establishment or c1as~ of 
establishments covered under the Act 
after such .. nquiry as it deems fit. The 
enhanced rate of 8 per cent waS 
applied accordingly to establishment>' 
employing fifty or more persons in 
tour indmtries with effect from the 
lst January. 1953. and in anothe,' 
industry from the 1st April. 1963. 
These industries are--

1. Clgarettes; 

2. Electrical, mechanical or gene· 
ral engineering produ~~~; 

3. Iron and Steel; 

4. Paper (other than hand·made 
paper); and 

S. Cement . 

It is proposed to apply the enhanced 
rate to some more industries shortly: 

8hri Umanath: May I know the 
reason why the Government has not 
notified textile, sugar and such major 
industries at the s~me time as they 
have notified the other industries? 

Shri C, R. Pattabhl Ramah: As the 
Act no.... 6 tands, an enquiry has to be 




